GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA
STARRED QUESTION NO. *75

TO BE ANSWERED ON NOVEMBER 21, 2019

PRADHAN MANTRI AWAS YOJANA

NO. *75 SHRI SHRIRANG APPA BARNE:
DR. HEENA GAVIT:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased
to state:

(a) the present status of the Pradhan Mantri Awas Yojana (PMAY)
and its aims and objectives along with thetotal number of houses
constructedby the Government under PMAYduring the last three
years, State/UT-wise;

(b) the funds sanctioned by theGovernment under the said initiative
duringthe last three years and the current year, State/UT-wise;

(c) the details of credit linked subsidyprovided to beneficiaries
includingEconomically Weaker Sections and Lowlincome Groups
since 2016;

(d) the number of houses occupiedby the beneficiaries till now
under PMAYand the houses which are underconstruction along with
the time by whichthe remaining houses will be fullyconstructed and
handed over to thebeneficiaries; and

(e) the problems being faced by theGovernment for effective
implementationof PMAY along with the steps taken bythe
Government to mitigate the housingrequirement of the poor?

ANSWER
THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS
[SHRI HARDEEP SINGH PURI]

(a) to (e): A statement is laid on the Table of the Sabha.
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STATEMENT REFERRED TO IN THE LOK SABHA STARRED
QUESTION NO. *75 DUE FOR 21.11.2019 REGARDING
“PRADHAN MANTRI AWAS YOJANA”

(a), (b) & (d): In pursuance of the Government’s vision of
“Housing for All” by 2022, Ministry of Housing and Urban Affairs
(MoHUA) is implementing Pradhan Mantri Awas Yojana (Urban)
[PMAY(U)] since 25.06.2015 for providing assistance to States/Union
Territories(UTs) for addressing the housing requirement of the
people belonging to Economically Weaker Section (EWS), Lower
Income Group (LIG) and Middle Income Group (MIG) categories in

urban areas.

Based on the project proposals received so far from the States/UTs,
a total of 93,00,949 houses have been sanctioned under the
scheme; out of this, 55,40,801 houses are at various stages of
construction and 28,06,465 are completed/occupied by the
beneficiaries. Central assistance of Rs. 1,45,949 crore has been
approved and Rs. 57,896 crore have so far been released to the

States/UTs.

During the last three years, total 73,07,917 houses have been
sanctioned; out of this, 22,74,604 houses have been completed.
State/UT-wise details are at Annexure.
Central Assistance of Rs. 1,33,756.36 crore has been sanctioned;out
of this, Rs. 54,534.61 crore have been released to the States/UTs
during the last three years and the current year. State/UT-wise
details are at Annexure.
Completion of projects generally takes 12-18 months for
Beneficiary-led individual house construction/enhancements (BLC),
24-36 months for Affordable Housing in Partnership with public or
private sector (AHP) and 36-48 months for In-Situ Slum
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Redevelopment (ISSR) projects. States/UTs have been requested to
expedite grounding and completion of already approved

projects/houses within the given timelines.

(c): Under Credit Linked Subsidy Scheme (CLSS) Vertical of the
PMAY(U), interest subsidy of Rs. 18,458.09 crore has been released
for 7,90,903 beneficiaries.

Since 2016,an amount of Rs. 18,358.73 Crore has been released as
Interest subsidy for 7,85,068 beneficiaries which includes Rs.

12,957.14 crore for 5,40,349 EWS/LIG beneficiaries.

(e): In order to achieve the vision of “Housing for All” by 2022,
following steps have been taken by MoHUA for effective

implementation of the scheme:

i. States/UTs have been requested to get the project proposals for
all their remaining demand of houses sanctioned by March, 2020
so that construction of all houses may progressively be

completed by 2022.

ii. A National Urban Housing Fund (NUHF) has been created for
providing extra budgetary resources for the Mission.

iii. Alternative and innovative technologies have been identified
from across the globe through a challenge process under Global
Housing Technology Challenge- India (GHTC-India) for rapid
delivery of houses.

iv. In order to provide the benefits of the scheme to urban poor
living in peri-urban areas, notified Planning/Development Areas

have also been included under the ambit of the scheme.
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AnnexurereferredinreplytolSSONo-75duefor21.11.2019

States/UTs wise details of Central assistance Sanctioned and released during
last three years and current year along with houses sanctioned and

constructed during last three years under PMAY(U)

Central assistance Central assistance

Sanctioned duringlast | Released during last No. _Of House's No. of Houses'
S.No. State/U three and currentyear | three and currentyear Sanctionedduring | Constructed during

TS (Fv.20620) | (Fv.aoiez0 | Stieevears | lastibreeyoars

(Rs. inCr.) (Rs. inCr.)

1 |A&N Island (UT) 9.18 0.28 612 20
2 |Andhra Pradesh 17,816.84 6,503.73 10,50,098 2,93,313
3 |Arunachal Pradesh 85.42 77.48 4,749 1,324
4 |Assam 1,458.87 508.50 59,250 14,294
5 |Bihar 4,017.39 1,414.31 2,17,469 51,748
6 [Chandigarh (UT) 6.43 6.43 214 5,174
7 |Chhattisgarh 3,736.80 1,215.94 2,15,878 48,964
8 |D&N Haveli (UT) 86.03 57.55 4,408 1,636
9 |Daman & Diu (UT) 22.24 16.85 900 359
10 |Delhi (UT) 359.96 359.96 12,830 24,310
11 (Goa 16.26 15.72 561 501
12 |Gujarat 9,035.39 6,235.76 3,95,902 2,74,204
13 [Haryana 4,026.53 622.75 2,55,601 13,177
14 [Himachal Pradesh 130.85 57.71 7,176 2,102
15 |Jammu & Kashmir (UT) 692.51 173.50 33,163 3,668
16 [Jharkhand 2,734.55 1,405.90 1,56,221 61,650
17 [Karnataka 8,489.26 2,799.15 5,38,260 1,37,927
18 [Kerala 1,908.93 1,076.06 1,20,073 46,801
19 |Ladakh (UT) 20.70 11.01 1,058 280

20 |Lakshadweep (UT) - - - -
21 (Madhya Pradesh 10,832.17 5,975.35 6,34,438 2,64,163
22 |Maharashtra 17,572.68 5,110.04 9,44,802 1,69,701
23 (Manipur 642.71 237.00 42,821 2,432
24 |Meghalaya 70.40 6.50 2,231 725
25 |Mizoram 299.72 99.52 19,566 938
26 [Nagaland 464.27 135.72 24,720 1,977
27 |Orissa 1,881.66 802.73 1,24,170 51,222
28 |Puducherry (UT) 203.15 75.48 11,444 2,029
29 |Punjab 1,228.72 417.87 55,242 11,533
30 [Rajasthan 2,611.20 924.65 1,42,776 34,101
31 |Sikkim 8.18 3.32 526 64
32 |Tamil Nadu 10,614.49 3,764.43 5,87,355 1,98,186
33 |Telangana 2,191.67 1,442.19 1,25,469 64,103
34 |Tripura 1,164.76 601.55 77,305 36,127
35 |Uttar Pradesh 21,987.64 7,598.49 11,40,099 3,19,271
36 |Uttarakhand 518.32 276.39 27,957 9,115
37 |West Bengal 5,140.03 2,834.33 2,72,573 1,27,465
Total* 1,33,756.36 54,534.61 73,07,917 22,74,604

*IncludingadditionalinterestsubventionsubsidyofRs.1,670crreleasedrecentlytoCentralNodalAgencies(CNAs)ford
isbursement under Credit Linked Subsidy Scheme (CLSS) ofPMAY(U)




